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[TOR 1-17/2012-tna^t V] 

to. sTcrg Rgro h Ft o

MINISTRY OF AGRICULTURE 

(Department of Agriculture and Co-operation) 

NOTIFICATION

Newpelhi.the 17th December, 2012

S.O. 2931(E).—In exercise of the powers conferred 
by sub-section (3) of Section 13 of the Protection of Plant 
Varieties andFarmers’ Rights Act, 2001 (53 of2001), the 
Central Government hereby directs that the following 
documents shall be kept at each branch office of the Plant 
Varieties Registry, namely:—

(a) Copies of applications for registration of Plant 
Varieties filed in the respective branch office.

(b) Copies of documents in proceedings filed 
before the respective branch office.
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